
BEFORE THE NATIONAL GREEN TRIBUNAL, 
SOUTHERN ZONE AT CHENNAI 

ORIGINAL APPLICATION No. 97 OF 2022 

Between: 

Dr. M.S. Tejaswari, 
D/o. late M. Satyanarayana Reddy, 
R/o. h.No.3-16-668/A, Trimulgherry X Road, 
Secunderabad - 500 015, Telangana, 

Email: mstejashwari@gmail.comn 
Mobile: 7702892451. .. Applicant 

AND 

The Union of India, 
Rep. by its Secretary 
Ministry of Defence, 
North Block, 
New Delhi - 110 001. 

Email: defsecy@nic.in 
Tel.: 011-23012380, 011-23011976 
Fax: 011-23010044 & 5 others. . Respondents 

REPLY FILED ON BEHALF OF THE RESPONDENT No.2 
ALONG WITH EXHIBITS R1 TO R23 

Filed on: 17.02.2023 

Filed through: 

M/s. K.R. KOTESWARA RAo 
G. Sanker Prasad 

Advocates 

COUNSEL FOR RESPONDENT No.2 





10. | Copies of photographs showing the 47 52 
stagnation of storm/drain water on the 
upstream of Petitioner's property and 
channelizing the drain water into cesspool 

(Exb.R9) 
Copies of a few photographs showing the 
inundation of Petitioner's property during 

11. 53 

rainy season (Exb.R10) 
54 Copy of photograph showing aerial view of 

subjéct property Google Map (Exb.R11) 
02.03.2022 Copy of.Order in WP No.9997 of 2022 filed 

by the Sister of the Petitioner (Exb.R12) 
01.04.2022 Copy of Feasibility Report along with 

cOvering letter and Plan, (Exb.R13) 
addressed 

12. 

13. 55-58 

| 14. 59 64 

15. 04.04.2022 Copy of letter M.S. 65 to 
Raghavender and the Applicant by 2nd 

Respondent to appear before it (Exb.R14) 
08.04.2022 Reply through WhatsApp message by the 

Brother of the Applicant (Exb.R15) 
17. 19.04.2022 |Interim rder passed in the WP No.19579 

of 2022 (Exb.R16) 
23.04.2022 Copy of final Speaking Order passed by 

the CEO of the 2nd Respondent (Exb.R17)_ 
19. 29.04.2022 Copy of Interim Order passed in WP 

No.22126 of 2022 (Exb.R18) 
20. 08. 12.2022Notice received by Respondent No.2 from 

Respondent No.3 to take 
measures for prevention of untreated 

sewage discharges (Exb.R19)_ 
21. 27.12.2022 Reply sent by Respondent No.2 to 

Respondent No.3 (Exb.R20) 
22. 19.12.2022 Report of Respondent No.3 submitted to 

this Hon'ble Tribunal along with Analysis 
Report, collected from the Office of 

Respondent No.3 (Exb.R21) 
27.10.2022 Letter received by Respondent No.2 from 

Executive Engineer, Irrigation & CAAD 

Dept, Govt. of Telangana seeking consent 
for restoration of tanks and laying of 
sewer rings (Exb.R22) 

04.01.2022 Letter of consent from Respondent No.2 to 
Executive Engineer to take up restoration 
works of tanks and management of sewer 

drains (Exb.R23) 

16. 66 

67 68 

|18. 69-75 

76-79 

80 
immediate 

81 84 

85- 883 

23. 89 

24. 90-91 

A Through 

K. R.Koteswara Rao & G. Sanker Prasad Place: Hyderabad 

Date: 17.02.2023 Advocates for Respondent No.2 































15 
on the same issue before the Hon'ble High Court, Telangana, the above 

said Application is devoid of any merits and is liable to be dismissed. 

It, is, therefore, prayed that this Hon'ble Tribunal may be pleased to 

dismiss the Original Application No.97 of 2022 filed by the Applicant, in 

the interest of justice, under the circumstances of the case. 

Signature of t Chief Executive Officer 

Secunderabad\Cantonment Board 
Respondent No.2 Counsel for Respondent No.2 

CHIEF EXECUTIVE OFFICER 
8ECUNDERABAD CANTONMENT BOARD 

VERIFICATION 

1, Madhukar Naik Dheeravath, IDES, S/0. Hari Dheeravath, aged 

about 50 years, Occ.: Chief Executive Officer of Secunderabad 

Cantonment Board, the Respondent No.2 herein, do hereby verify that the 

contents of the above paragraphs are true to the best of my knowledge and 

on legal advice and that I have not suppressed any material facts. Hence 

verified on this the 16th day of February 2023 at Hyderabad 

Date: 6 02.2023 
RESPONBENT No.2 
CHIEF EXECUTIVE OFFICER 

SECUNDERABAD CANTONMENT BOARD 

Place: Hyderabad 
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